Regarding large scale unemployment problem due to termination of contract
workers of Tata Electronics in Kolar Parliamentary Constituency

SHRI M. MALLESH BABU (KOLAR): Madam Chairperson, in my Constituency Kolar,
a company by name Tata Electronics, an iphone assembly unit, has recruited
around 25,000 labourers on contract basis batchwise for three years.

After completion of three years, the company authorities are terminating such
labourers and recruiting fresh labourers batchwise. Only a selected few are
regularized. These terminated labourers are deprived of jobs in local industries and
also not being recruited in the parent companies. Is this appropriate as per labour
policy of the Government of India and whether the said company is following
labour norms laid out by the law? I humbly request the Ministry to personally look
into the same and find an amicable solution or policy to resolve the future of the
youth force of the entire nation. Thank you, Madam.
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